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COURT NO. 27   

HON'BLE MR.JUSTICE RAVINDER DUDEJA  

 

 

CLICK HERE TO JOIN VC: 

 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 

cmnegi93@gmail.com  
 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

86 CRL.M.A. 10251/2025 
In BAIL APPLN.-544/2025 

ARVIND DHAM  
V/s DIRECTORATE OF ENFORCEMENT 
  

HARSH SRIVASTAVA, AYUSH 
PURI, AYUSH PURI 

 

 OTHER DETAILS OF ADVOCATES: 
AAMIR KHAN (CHAMBERSOFAC@GMAIL.COM)(9717496414)(PETITIONER) 
DL.ED (DL.HC-ED@GOV.IN)(0)(RESPONDENT) 
AYUSH PURI(OFFICEAYUSHPURI@GMAIL.COM)(9811439334)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
AYUSH PURI (OFFICEAYUSHPURI@GMAIL.COM)(9811439334)(PETITIONER) 
AYUSH PURI(OFFICEAYUSHPURI@GMAIL.COM)(9811439334)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DIRECTORATE OF ENFORCEMENT-ECIR 13/2024) 
W.P.(CRL) 2241/2024 FILED BY MANIDEEP MAGO (D. 
OF HEARING : 2025-04-03 ) 
W.P.(CRL) 2391/2024 FILED BY SANJAY SETHI (D. OF 
HEARING : 2025-04-03 ) 
W.P.(CRL) 211/2025 FILED BY MAYANK DANG & ANR. 
(D. OF HEARING : 2025-05-27 ) 
CRL.M.C. 1548/2025 FILED BY JASPREET SINGH BAGGA 
(D. OF HEARING : 2025-05-07 ) 
CRL.M.C. 2026/2025 FILED BY MAYANK DANG AND 
ANR (D. OF HEARING : 2025-04-04 ) 
 
P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-ECIR 
13/2024) 

 

 

 

 

 

 

HIGH COURT OF DELHI      REGISTRAR(LISTING) 

03.04.2025. 
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